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1 Sh Balwan Singh 23.07.2026                               30,000.00                             15,000.00 
Operational Crediotr (Landlord 
of the premises rented out to the 

Corporate Debtor) 
NO NA NA 15000 NA 76.06

As per the claim form, 
the claim pertains to 
the rent of June and 
July 2026. However, 
the rent for the Month 
of July has not been 
consdiered since the 
ICD is 10.07.2026

Name of Corporate Debtor: M/s Nicia Food And Drinks Private Limited
Date of Commencement of CIRP :10.07.2026

List of Creditors as on : 31.07.2026
List of Operational Creditors (other than Workmen and Employees and Government Dues)

S. No. Name of Creditor 

Details of claim received Details of Claim Admitted 
Amount of claim 

under 
verification/ 
difference


